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to Questions 20

(d) The total investment required to set
up one such laboratory in the district was
estimated at Rs. 1,86,500 as non-
recurring towards cost of equipments and
instruments and Rs. 1,62,000 per annum
as recurring cost for technical staff,
chemicals and consumables etc,

(e) The target is to set up one
laboratory in each district by 31.3.1997.
However, this will depend upon the
response and specific proposals from the
State Governments.

Investment by holding companies of

MNCs

376. MAULANA OBAIDULLAH
KHAN AZMI:
SHRI SANJAY DALMIA:

Will the Minister of INDUSTRY be
pleased to state:

(a) the numbet of holding companies
of multinationals who are seeking further
investment in India as on 31st March,
1995; and

(b) the details in this regard?

THE MINISTER OF STATE IN THE
PRIME MINISTER’S OFFICE (SHRI
BHUVNESH CHATURVEDI): (a) and
(b) As on 31st March, 1995, there was
only one proposal of a holding company
of a multi National Company (MNC)
seeking approval of Government for
further investments in India. The details
are as under:—

M/s. Pepsico Inc., USA was granted
approval by Government of India on
22-02-94 for setting up a 100% holding
company to invest in Indian subsidiary
companies or in joint ventures or to
directly engage in promotion of new ex-
port projects; Promotion of new joint
ventures in export activities; Investments
in Food Processing Industries; Invest-
ments in backward linkages with farmers
by any of the companies of Pepsico Inc.
in India; Investments in Beverage busi-
ness — manufacturing, marketing and
distribution; Investment in information

technology and financial services; and
Investment in technology upgradation.
Vide their letter, dated 30-12-94, the
company requested Government for ap-
proval to enhance its equity from the
approved equity of US $95.00 million for
promoting new export projects, joint ven-
tures in vegetable processing, value ad-
ded branded Basmati rice and other ac-
tivities. The company also proposes in-
vestments in agrobased snack foods and
fruit juice based poroducts. The enhanced
equity would also support investments in
new beverages manufacturing units in
Uttar Pradesh, West Bengal, Tamil
Nadu, Karnataka, Masharashtra and fi-
nancial support to bottlers for invest-
ments in Rajasthan, Uttar Pradesh, Oris-
sa, Andhra Pradesh and Madhya Prad-
csh. The company’s request has been
approved for enhancement of equity from
US $95.00 million to US $180.00 million.
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Ischemic Heart Discases

#379. SHRI O.P. KOHLI : Will the
Minister of HEALTH AND FAMILY
WELFARE be plecased to state:

(a) whether 10% pcople in Dclhi suffer
fem various levels of ischemic heart
disease as per the survey conducted joint-
ly by the AIIMS and Sita Ram Bharatia

Institute;

(b) if so, whether Indians are morc
prone to this heart disease than pecople in
Malaysia, China, Britain or the USA;
and

(c) if so, the steps taken or proposed 10
be taken for prevention as well as treat-
ment of ischemic heart discase, particu-
latly in Delhi?



